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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQO(s). 3813 OF 2005

COW SSI ONER OF CUSTOMS, NEW DELHI Appel I ant (s)
VERSUS
M S. PRODELIN INDI A (P) LTD. Respondent ( s)

(Wth appln.(s) for stay and office report )

Date: 04/07/2007 This Appeal was called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE AR LAKSHMANAN

HON BLE MR JUSTI CE TARUN CHATTERJEE

For Appellant(s)
M . Mohan Parasaran, ASG
M . Rudreshwar Si ngh, Adv.
M. B. K. Prasad, Adv.

M. P. Parnmeswar an, Adv.

For Respondent (s)
M . Joseph Vel lapalli, Sr.Adv.
M. K K. Anand, Adv.
Ms. Meenakshi Arora, Adv.

M. Pranpd Sen, Adv.



UPON hearing counsel the Court nmade the foll ow ng

ORDER

Pl eadi ngs are conpl ete.

By consent of the parties, post the matter for final disposal on 22.08.2006.

( Satish K. Yadav ) ( Phoolan Wati Arora )

Court Master Court Master



